Assembly Business
Un-Starred Question No. 823

No. 32/08/2022-4D-II1

From

The Additional Chief Secretary to Govt. Haryana
Sainik & Ardh Sainik Welfare Department
Sainik Bhawan, Sector-12, Panchkula.

To

The Secretary
Haryana Vidhan Sabha Secretariat
Chandigarh.

Dated, Panchkula the 12" March., 2022

Subject:- Un-Starred Question No. -823.

Ttk
R/Sir,

I am directed to refer to the subject noted above and to forward the
reply of Hon’ble Minister of State for Sainik & Ardh Sainik Welfare Department,
Haryana on Un-Starred Question No.-823. Please find enclosed 110 copies (each

Hindi & English) along with two soft copies for further necessary action please.

Encl: As above.

Superintendent Defence —I
for Additional Chief Secretary to Govt. Haryana
Sainik & Ardh Sainik Welfare Department



Sainik & Ardh Sainik Welfare Department, Harvana

Announcement Made by the Government for Martyrs

823.- Shri AFTAB AHMED, M.L.A.: Will the Chief Minister be pleased to state-

(a) Whether any other announcement has been made by the Government except the ex-gratia

payment after the martyrdom of soldiers serving in Indian Army; and

(b) if so, the details of the announcement of ex-gratia payment and other announcements made

by the Government in respect of the following martyrs:-

(i)

(ii)

(iif)

Tarun Bhardwaj S/o Nand Kishore, R/0 Bhondsi Gurugram (Constable No. 16
RR) martyred in Siachen Glacier on dated 9 September, 2021;

Azharuddin S/o Khurshid, R/o Nai Nangal, Taoru (Constable No. 10

Armoured Corps Unit) martyred in Pathankot Punjab on dated 20 August,

2021; and

Sachin Dagar S/o Hawa Singh, R/o Alipur, Gurugram (Lance Naik-21 RR)

martyred in Kupwara, Jammu and Kashmir on dated 17 January, 20227

Shri Om Prakash Yadav, Minister of State for Sainik & Ardh Sainik Welfare Department,

(a) Sir, presently as per the Haryana Government policy No. 1/20/2013-1GS-II dated
30.05.2014 and No. 5/07/2017-1GS-II dated 28.09.2018, the State Government is providing

Govt. job on compassionate ground to one eligible living spouse/dependent children of

Martyr/Battle Casualty of Armed Forces Personnel/Para Military Forces Personnel, who was

domicile of Haryana and killed in action in border skirmishes, terrorists attacks or riots in

addition to other financial benefits.

(b) Sir,
(i)

(i)

(iii)

Sep Tarun Bhardwaj S/o Nand Kishore, R/o Bhondsi Gurugram martyred in
Siachen Glacier on 9" September, 2021- an ex-gratia grant of Rs. 50 Lakh
(Rupees Fifty Lakh) has already been paid to the NoKs as per Govt. policy No.
21/1/97-4D-II1 dated 2.08.2016. The Soldier was unmarried and had no
dependents.

Sep Azharuddin S/o Khurshid , R/o Nai Nangal, Taoru martyred in Pathankot
Punjab on 20" August, 2021- The court of inquiry is under process with the
Military Authorities regarding the approval of Battle Casualty status of the
Soldier. The case of ex-gratia payment and Compassionate Appointment to the
NoKs will be considered as per Govt. policy after receipt of Battle Casualty
Certificate from the Military Authorities.

L/NK Sachin Dagar S/o Hawa Singh, R/o Alipur, Gurugram (Lance Naik-21 RR)
martyred in Kupwara, Jammu and Kashmir on 17" January, 2022- The court of
inquiry is under process with the Military Authorities regarding the approval of
Battle Casualty status of the Soldier. The case of ex-gratia payment to the NoKs
will be considered as per Govt. policy after receipt of Battle Casualty Certificate

from the Military Authorities. The soldier was unmarried and had no dependents.
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